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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu, 
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Southern Zone, Chennai 

BEFORE THE NATIONAL GREEN TRIBUNAL 



SOUTHERN ZONE, CHENNAI 

Original Application No. 180 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion in the matter 

Of Chennai Rains Oil Companies in  

Micjam Ground Report     …Applicant    

Versus 

1. Chennai Metropolitan Water Supply & Sewage Board, 

Rep by its Managing Director, 

No.1, Pumping Station Road, 

Chintadripet, 

Chennai – 600 031 

2. National Centre for Sustainable Coastal Management, 

Ministry of Environment, Forest & Climate Change, 

Reep. By its Director, 

Anna University Campus, 

Chennai – 600 025. 

3. Indian National Centre for Ocean Information Services (INCOIS), 

Rep by its Director & quot, 

Ocean Valley & quot, 

Pragathi Nagar (BO), 

Nizampet (SO), 

Telagana, 

Hyderabad – 500 090 

4. Chennai Petroleum Corporation Limited 

536, Anna Salai,  

Teynampet, 

Chennai – 600 018 

5. Greater Chennai Corporation 

Ripon Building, 

Chennai – 600 003 

6. The District Collector 

District Collectorate Office, 

No. 62, Rajaji Salai, 

4th Floor, 

Chennai – 600 001 

7. The Chairman Tamil Nadu Pollution Control Board 

No. 76, Anna Salai, Guindy, 

Chennai – 600 032     …Respondent(s) 
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